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VIIit .. .......tatlYe 01 IndIa. 
Medical CeuDcIl to DarIIIwara .. -

eat CoUep 

4524. SHRI HARINATH MISRA: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to 
state: 

(a) when the representatives ot 
the Indian Council of Medical Re-
search last visited the Darbhanga 
Ml'dicaJ College and Hospital and the 
main draWbacks pointed by them; and 

(b) how far the remedial measures 
have been takell by Government? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HEALTH AND 
FAMILY WELFARE (SHRI NIHAR 
RANJAN LASKAR): (a) and (b). 
The reference is obviously to the Medi. 
cal Council of India. An inspection of 
the facilities available for under-
graduate training of Darbhanga 
Medical Coijege was carried out in 
February, 1979 by an Inspector of the 
Medical Council ot India, The 
Inspector's report lists the follow-
ing deficiencies jrecommendations:-

(i) the admission of scheduled 
caste students securing 35 per cent 
marks only at the common compe-
titive examination was contrary 
to the Council's recommendations. 

(ii) The scheme of the various 
University examinations and sche-
dule of clinical postings during the 
training shOUld be suitably modi-
fied as per the Council's recommen-
dations. The results of the II 
Professional supplementary exami-
nation, held in 1977, should be 
declared and arrangements for 
holding various professional exami-
nations due in 1978 should be made 
urgently. r 

(iii) A central record department 
should be established. Adequate 
accommodation and additional sta1! 
should be sanctioned. 

• . (i~) The ~caDt po.;n the 
various departments should be IJlecI 
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up. ~ hospital Bioebem.iltry 
work .hould be carried out in the 
Bloehemistry Department. A sepa-
rate Microbiology Department 
.bould be set up urgently. 

(v) Additional posts in the PSM 
Department be created. The teach-
in, programme is not being 
satisfactorily conducted due to 
inadequate staff and teaching 
facilities. 

(vi) The schedule of clinical 
p08't1ngs in the Department of 
Medicine and Surgery should be 
modified as per the Council's recom-
mendations. Facilities of air cOn-
ditioning be provided in the 
operation theatres fOr major 
sur,ery. 

The report of the Inspector was 
forwarded by the Medical Council of 
India to the University of Mithlla on 
2'1-8-19'79 with a request far a report 
QJl the compliance with the recom-
mendations made therein. The Gov-
ernment of Bihar forwarded a COIn-
pliance report to the Meciical Council 
of India on '1-12-1979. 

The Council also carried out ins-
pections of the arrangements for 
postgraduate teaching and training 
during the year 1978 and 1979:-

1. M.D. (Obst. & Glnae.). 
2. M.D. (Pathology). 
3. M.D. (Paediatrics). 
4. M.D. (Genl. Medicine). 
5. M.S. (Genl. Surgery). 
6. M.S. (E.N.T.) 

The inspection repOrt on the func-
tioning of the postgraduate depart-
ments are more or less satisfactory. 
Only in the report On M.S. (E.N.T.) 
the Inspector has suggested further 
imProvements. The various inspec-
tiOn reports were forwarded by the 
Medical Council Of India to the 
College and the University with the 
request that the reeommendatioDa and 
euaeatioDs made thereJn may be im-
plemented. 

Cdteda for GIui ., CaI'~ 
APetnIIee fe Dotat •• 

4525. SHRI K. LAKKAPPA: Will 
the Minister of HEALTH AND 
FAMILY WELFARE be pleased to « 

state: 

(a) the criteria for granting carl 
conveyance allowance to the doctors 
of Central Health Service; 

(b) how many doctors haVe paid 
domici~ visits to the residence of 
VIPs and ofticers of the Ministry of 
Health and Family Welfare during 
the past two years; and 

(c) what has been the number of 
such visits as COmPared to the visits 
to the residences of Class II. III and 
IV officers? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HEALTH AND 
FAMILY WELFARE (SHRI NlHAR 
RANJAN LASKAR): (a) Doctors 
under the Central Government 
Health Scheme (and not Central 
Health Service) are paid the monthly 
conveyance allowance on the basis of 
number of visits performed at the 
residence of patients in caSe of their 
disability or seriousness of ailment· • 

(b.) and (c). This information is not 
available as the status Or the class of 
the person at whose residence domici-
llary visit Is made is not entered in 
the visil. book required to the main-
tained for the purpose. 

Per Capita Cost Qf :bpenditure In 
C.G.B.S. Dispemaarles 

4526. SHRI H. N. NANJE GOW-
DA: Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased 
to state: 

(a) whether it is a fact that there 
are certain dispensaries under the 
C.G.H.S.. Delhi which are known as 
VIP Dispensaries that is Pandara 

. Road. WeIlesIy Road etc.; and 

(b) it so. what is per capita cost 
of exPenditure ill these dispenaarlea 
as eompared to d.t&pelJl'try til 
PUarpajr 




